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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL WESTERN
ZONE BENCH,AT PUNE

0.A. No. 01 of 2024
Vishal ShantaramDarwatkar. ... Applicant
VERSUS

UOIthroughits Secretary, MoEF&Ors. ... Respondents

Reply Affidavit onbehalf of Respondent No.9 and 11

I, Vijay Kantilal Shah Age: 68 years, Occupation: Advocate Service, Residing at:
A-704, Ganga Ishanya Co-operative Housing Society 19A/3A Pune-Satara Road,
Dhankawadi, Pune 411043the Chairman, Ganga Ishanya Cooperative Housing
Society( Building A,B ) at 19A/3A Pune-Satara Road, Dhankawadi, Pune
411043, do take oath and state as under:-

1. 1 say and submit that the present Respondent No.10 has undertaken
construction of residential and commercial building at S. No. 19A/3A(P)
[CTS No. 373(P), 375,376,377(P),378(P)],Pune Satara Road, village
Dhankawadi, Taluka Haveli, district Pune. The project is named as “Ganga
Ishanya’ and “Ganga Nakshatra”. Ganga Ishanya comprises of three
residential buildings- A,B and C, out of which building A and B are the
present Respondent and building C is Respondent No.l1l. “Ganga
Nakshatra” which is a part of the project is under construction. The
building Ganga Nakshatra has always been shown to us as part of the said
scheme. Brochure showing an image of the project is Annexed herewith

and marked as Annexure *A’,

e I say and submit that the present respondent is a Cooperating Housing

"'_'““*:\ [Sbgiety registered on  16.022019 vide Registration  No.
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PNA/PNA(4)YHSG/(TC)/2018-2019. 1 say and submit that the present
respondent would like to bring to the notice of this Hon’ble Tribunal
existing legal issues before various forums between Respondent 9 and 10

which are as follows:

| Sr. No. | Particulars Issue involved
1. Writ  Petition No. | Petition with respect to the deemed
32279 of 2023 conveyance order dt. 17.11.2023
L filed by Respondent No. 10.
2. Writ  Petition No. | Filed by Respondent No. 10 alleging
19817 of 2023 unauthorised use of common |
. passages by the flat holders.
3. Writ  Petition No. | Petition pertaining DP Roadfiled by
6350 of 2023 Respondent No.9 &11
4. Spl. Civil Suit No. | Suit forinjunction and compensation
518 of 2023 for defamation filed by Respondent
No.10.
5. Writ  Petition No. | Filed by Respondent No. 9 against
(St)No. 1051 OF 2025 | Pune Municipal Corporation and
Respondent No. 10 against Order
passed by Commissioner PMC

. I say and submit that all the members of the present Respondent are the
Bonatide flat purchasers in the project which is the subject matter of the
present Application. The members of the present respondent have invested
huge amounts for buying the flat in the Respondent society, all the hard-
earned money and life savings are spent for owning a flat in the said
project. The members are residing at the said address for more than 5 years.
. I say and submit that the Respondent No. 10 since inception has not
executed the project with transparency and adhering to the legal provisions.
The present respondent has raised their concerns as consumers before
appropriate forum and also challenged the violations under the various acts
before The Commissioner, Pune Municipal corporation, I.say and submit

that, the brochure which annexed at Annexure ‘A’ is a representation about

o ”_Fd'_xk\\\



/! | Sr. No. Year Particulars
1. 2011-2013 | Building D(Ganga Nakshatra) has
been shown as ground floor + (height,
B 4.15m)
2. 2015 Building D(Ganga Nakshatra ) was
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the project, which depicts the scope of the project and various amenities

enumerated therein. I say and submit that in the said representation, a

commercial building has been shown by the Respondent No. 10. The

Respondent No. 10 had never disclosed the fact till date that the project

requires ‘prior’ environmental clearance under the EIA Notification 2006.

The Respondent No.10 not only suppressed this material fact from the

present Respondent but also kept all the members of the Respondent in

dark violating not only the environmental laws but also the municipal laws

with respect to construction etc. I say and submit that the Respondent No.

10 has revised the sanctioned plan from 2011 till 2021 at least 5 times. The

project under question involves following points wherein apparently

substantial question pertaining to environment is evident:

i, The project is near a waterbody that is Ambil Odha.

ii.  Noncompliance of the terms and conditions of the EC.

iii. Revision of sanctioned plans without informing the present
Respondent.

iv.  Violations regarding the legal provisions of open space (Shankar
Maharaj Math).

V. I say and submit that , as mentioned above the sanctioned plan was
revised by the Respondent No. 10 almost every alternate year
without giving any information to the present Respondent. The same

has been depicted in the following table:

shown as Basement +Ground +
Mezzanine (Height 6m) o
2017 The building D was shown leaving no
setback and edge to edge construction
can be seen.

LA
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4. 2018 Building D{(Ganga Nakshatra)was
shown as Basement+ Ground+
Mezzanine+ 4 level parking + 9 floors.
(height 45.6m)

(Ganga Nakshatra) was shown as
Basement+ Ground
+Mezzanine + 5 level parking + 26
floors and a road was shown of 12m

5. 2021-2022 | Sanction under 10D , D building |

with scooter parking .

All these above-mentioned plans are attached herewith and
marked as *‘Annexure B’.

. I say and submit that the Respondent No.10 has never disclosed any
compliance and/or permissions under the environmental norms to the
present respondent. The fact that EC was obtained CTE, CTO etc has never
been disclosed by the Respondent No.10. For the first time the present
respondent got the information of the environmental concerns when it
received the copy of the present petition.

. The present Respondent submits that the Respondent No.10 has not
provided RG area in compliance with the Green Belt Development Term
in the EC. It has also failed to provide open space as mandated in the EC.
[ say and submit that the Respondent No. 10 has agreed certain amenities

and open spaces in the said project, the details of which are provided

hereunder.
Sr. No. | Particulars Status
1. Water body in front of building | Not provided
*C’(shown in Annexure A at serial
no.4)
2 | Bubbler pool (shown in Annexure A | Replaced by Fountain
at serial no.6)
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3 Accessible Water Body (shown in | This is replaced by
Annexure A at serial n0.9) fountain, not at all |
| accessible to members
| and it is a part of the

| drive way

4, Play Court (shown in Annexure A at | Not  provided, a
serial no.12) transformer room is

constructed adjacent

- to the AmbilOdha

5. Service Yard (shown in Annexure A | Not provided. This
at serial no.13) space is handed over

to MSEDCL for
transformer.

6. | Tennis Court, Basketball court | Not provided.
(shown in Annexure A at serial | Currently the same is
no.14) encroached by the

construction of Ganga
Nakshatra.

7. 1 further say and submit that from the point of view of flat purchaser all the
above mentioned facilities form part of the open space and the same has
been encroached by the Respondent No.10.

8. I say and submit that a very crucial point has to be considered while
adjudicating the present application is that of a DP Road. It is pertinent to
hote that 9 m DP Road exist from the main Pune Satara Road, to have
access to the open space of the Plot which the Respondent is under
obligation to handover to the Corporation. The said DP road is a common

q{h access road to the Respondent No. 9 and 11 and Ganga Nakshatra Building.

9 I say and submit that in the Agreement Plan has been attached showing
. 18m access road but, in fact on ground only 12 m or less access road is
|2 I'present.

_/,/ ' L.O There is no setback left from building D — Ganga Nakshatra and the DP

Y & Road. No setback or margin left from the building D (Ganga Nakshatra) is

adversely affecting the ingress and aggress of the vehicular movement. 1

say and submit that the dispute regarding the DP Road was raised by the
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present Respondent before the Hon’bleHigh Court Mumbaivide Writ
Petition No. 6350/2023 .TheHon’ble High Court vide order dated
8.06.2023, directed the Respondent No. 6.to hear and decide the matter
within 3 weeks. The copy of the same is annexed herewith and marked as
‘Annexure C’.

11.1 say and submit that aithough the issue with respect to the DP Road cannot
be said to be purely of environmental concern but it definitely has
environmental concerns which this Hon’ble Tribunal may kindly consider.

12.1 say and submit that with respect to the STP presently the existing STP is
operational and treating sewage from building A,B and C. The present
Respondent would like to bring it to the notice of the Hon’bleTribunal that
the location of the said STP, the transformer room and OWC unit is very
close to the natural Waterbody. Photographs showing the same are annexed
herewith and marked as ‘Annexure D’.

13.1t is further submitted that the Respondent No.10 has designed and
constructed the parking of building A, B and C in such a manner that in
every monsoon the members cannot use Level 3 Parking due to over
flooding and seepage from the walls. Photographs showing severe seepage
and flooding of the last monsoon season are annexed herewith and marked
as ‘Annexure E’.

14.1t is further submitted that the present Respondent has carried out a fire
audit in the year 2024. In the said report following observations are made:
1) Pump room need to be operational in Auto - currently it is not working.
2) Fire Alarm System is non-operational for all the wings A, B, & C.

3) As per the National Fire Protection Act- Fire Alarm System should be
addressable, current system installed is Conventional which is not

recommended for high-rise buildings.
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4) Fire extinguisher not in well condition, house pipes are missing for all
extinguisher installed in B. Wing and few of them are expired —need to
refill on priority.

5) Accessories of Hose box kept on induct — need to one-to-one
check/operate periodically and maintain in good condition same.

6) A wing detector are damaged, need to replace.

Hence it is clear that the Respondent No. 10 has not even adhered to the
firefighting mechanism. The said report is annexed herewith as
‘Annexure F.’

15.1t is further submitted that the ramp slope provided in building D —~ Ganga
Nakshatra if becomes operative, the same is going to create high risk of
accident as the vehicular movement from the parking of building A, B, C
and vehicles from building D would collide and serious accidents may
occur. Sufficient space is not available for the vehicular movement at that
junction which would result into serious accidents.

16.1 say and submit that, the Respondent No.13 is not only bound by a
contract, but more than that, the Respondent No.,13 is bound to comply
with the provisions of Environmental Laws.

17.1t is therefore prayed that, I further say and submit that the Respondent No.
13 has illegally created the Third Party rights by selling the flats in Project
knowing well that the same is not in consonance with law. The Respondent
No.13 thus fraudulently created third party interests for its own commercial
profits thereby violating the law. The flat purchasers had never disclosed
about the legal requirement and always been portrayed the picture that the

\

‘ )1 Project is complying all the legal norms. If the Hon’ble Tribunal considers
|

| the prayer of demolition; bona fide flat purchasers will be at loss. It is in
;j’{ the interest of public at large; the direction for demolition may not

considered.
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18.The Respondent submits that The Respondent No.13 may kindly be

directed to abide strictly adhere to all the terms and conditions mentioned

in the Environment Clearance. Directions with respect to compensate the

present Respondent for the non-compliance of the terms and conditions in

the EC also necessary.

19.1t is therefore prayed that :

a.

The Respondent No.10 may kindly be directed to strictly comply with
every Environmental Clearance and Consent to Operate.

The Compliance Report may be directed to be submitted before the
honourable tribunal for appraisal.

The Respondent No.10 may kindly be directed to provide RG area/ open
space on virgin land.

The Respondent No.10 may kindly be directed to withhold the
construction activity with respect to building ‘D’ Ganga Nakshatra, the
same being encroaching on the amenities which are to be provided for
and are presently located adjacent to Ambil Odha on the Drive way of
the present Respondent.

The Respondent No.10 may kindly be directed to provide the access
road of 18 mts as per agreement and DP Road of 9m. In accordance
with law as shown in DP Road Plan.

The Respondent No.10 may kindly be directed to rectify the defects in
the parking area by taking measures by which seepage of water,
flooding of water during monsoon, proper ventilation and light are
maintained.

The Respondent No.10 may kindly be directed to shift the transformer
room, OWC unit away from the natural waterbody that is AmbilOdha.
The Respondent No.10 may kindly be directed to pay heavy amount of

compensation to the Respondent No. 9 and Il in view of violations of
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terms and conditions in the Environmental Clearance and Consent to
Establish Consent to Operate.
i. Any other just and equitable relief in the interest of justice may kindly

be passed.

Aefratt A—r—p‘iaw\-

(Respondent No.9)
GANGA ISHANYA CO-OP. HOUSING SOCIETY LTD.

30 JAN 2055

{ know the affiants

o

Advocate

A-dn: Tholn Pradile

BEFORE ME
Noted And Registe
AL Sr. No??ff.; /@/A/,'/\/
neesrme R.V. PISAL

- Notary Govt. of India, Pune

30 JAN 705

LatBimvmen
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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 01 OF 2024

Vishal Shantaram Darwatkar ...Applicant
Versus
UOI, through its Secretary & Ors ...Respondents

List of Annexures

SR. No. Particulars Page No.

1. Annexure ‘A’ Brochure showing an ”image of the | 10-13

project.

2. Annexure ‘B Colly’ all the revised sanctioned plans. | 14-19
3. | Annexure ‘C’ order of high court dt. 08.06.2023. | 20-23

4. Annexure ‘D’ photographs of STP, transformer | 24-25
: room and OWC.

5. Annexure ‘E’ Photographs showing severe seepage | 26-27

| - .
| and flooding in monsoon.

6. | Annexure ‘F’ report of ﬁ_reﬁghting mechanism. - 28-35

Place: Pune

Date : 30.01.2025
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LAYOUT 2011 & LAYOUT 2018 SUPERIMPOSED DWG.

s DISCREPANCIES -
1. NO ROAD TO WING 'A'/B' AND 'C'
AREA UNDER ROAD WIDENING 2. Svl-'lﬁg(?g IN BUILDING FOOTPRlNT OF
3.  CHANGE IN BUILDING FOOTPRINT OF
‘ WING ‘D",
\ 4. CHANGE IN BUILDING HEIGHT OF
: \ ' WING 'D".
- 5. CHANGE IN BASEMENT PROFILE.
mopo \ 1 6. NO TENNIS COURT.
I " BLDG, HEIGHT 4.45M b & 7. NO ROUND ABOUT BOULEVARD.
‘ 8. BASEMENT OF WING A,B AND C

OPEN SPACE -1

CONNECTED TO WING D",
9. CHANGE iN OPEN SPACE PROFILE.

SET BACK
|
L BLDG. - [
™y B+G+M+{P+0 R FLOOR
BEES-HEIGHT 45,60\&!

FLOT BOUNDRY

BLOG. B
et e
B+P+11

e BLDG. &
AB+P+11

T e

- N SWITCRING L E G E N D =

| AYOUT PLAN - 2011

— | AYOUT PLAN - 2018
DATE - 2020.01M.30
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LAYOUT PLAN 2018

AREM LINDER ROAD WIDENING
L AZO0M
'SET BAGK
OPEN SPACE - 1
BLDG.-D
B+G+M+4P+9 R FLOORS

BLDG. HEIGHT 45.60 M

COMMUNITY
____________________ | [PravER HALL
-------

QOPEN SPACE - 2

BLDG, C s
3B+P+11 ol

3B+P+11

BLDG. A
Ap+P+11

SWITCHING
STATION

LEGEND -
w— | AYOUT PLAN - 2018

DATE - 2020.01M.30
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LAYOUT PLAN 2011 & 2013

AREA UNDER ROAD WIDENING

BLDG, - B H

GR. FLOOR
BLDG. HEIGHT 415K
! :bgrog;:x C b soom "
) SET BACK
OPEN SPACE -1
L\

G¥OH ToNEALNI 30IM W 0'81

BLDG. C o
3B+t s

PLOT BOUNDRY

-l
-

BLDG. B
3B+F+1%

I
-
-

BLDG. A
3B+P+11

- -

L EGEND -

e | AYOUT PLAN - 2011
DATE - 2020.01M.30
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T RW UNE~ J—_ N & ' GQM?O\EW) W o 15)0.50 x BB.OU x 364 = 16018 sqr E
R Pl | ' | &2 T / = 23734.00 ‘ ' |
£ | © 39. - y WRE T-OT AREA = 23700 sq.m. ; AREA STATEMENT SQ.M.
A __::: i ) . 4
# . S 1 oo BPEN. SPACE —1 7 | 1.AREA OF THE PLOT
’ 1 = s E)]: : 1" T AREA = 1960.00 sg-M. MC) i’ (> ; :) Area as per 7/12 22531'.;4-0.00
o T ! = o - to PMG)/ - - I Jhrea as perDemarcation 23734.00{- 23734,
- : ‘
SR B . = : ‘ t 2. DEDUCTION IN AREA {o~b)
O BH—t12.00- o TR Z ) .
| = & i a é - L= ' N C ""2 % a) Lond Under Road 1125.00
| =3 == Sei o #‘\? T \z __ ! (ALREADY HANDED OVER TO PMC) _
i o sy A A A ’
| ' o VING-D ”“*;\_;. ! J _ _ _ AREA P : 3. BALANCE AREA OF THE PLOT (1-2) zzaas.no'
et £ s = - ‘ :
J (22 B+G+M+4P+9 R floors / “ e SCALE 1:1000 ; ‘ 4. DEDUCTION FOR {o-b) 1.1960.000wee ovr w mx)
s BIDC.HT = 45.80 M : - ) PARKING STATEMENT a) Open Space 2. 800.90 2760.90
‘ e TENAMENTS 86 M = . b) Internal Road 4
- 1 PROPOSED AREA ' . ! ¢} Tronstormer 100.00
e C.T.S N ; BASEMENT 1 = 7220 17sqm _
£ e 0,373 i WING AB,.CIBASEMENT 2 =  7220.17sq.m. _ - 5.NET_AREA OF THE PLOT (3~4) 19748.10
?:T EI & i’ gi?gﬂém s 135%:5““' 6. ADDITION FOR F.S..
> o] - 36 sq.m JENEMENTS AREA UNDER R/W 1125.00
B A - (@] i = o »
1= o) . GROUND = 1170.24 sq.m. r——nmm P [P N —— AREA UNDER TRANSFORMER 100.00 |
ot - PODIUM 1 = 1170.24 sq.m.
e 4 o { WING D | ! s S : INTERNAL ROAD -
-~ - [ ODiuM 2 = 1649 36 sq.m. GROUND |~ e i TOR (et
- - e _ PODIUM 3. = 194536 sq.m. 1 ‘& 4 4 1 8 22609 ;
[ , _ = e \ : _ F 2o — w22 | - _ PODIUM 3 = 1949.36 sgq.m. - = = = 5 TOR PREVIOUSLY APPROVED 10569.84
- [ i Vi O ' h K} SCALE 1:1000 TOTAL AREA = 33774.79sq.m. 2 7 7 5 8 TOR: PROPOSED (UTILISED NOW) 7462.08
| - ' i 4 4 5 8 7.TOTAL AREA (5+46) PERMISSIBLE 39005.02
- . . 08 : ] : ' . : ; 6 4 4 5 8 !
_ : -88- : . | : ! : 8. RESIDENTIAL
L - | | - ' . _ | _ PARKING STATEMENT 7+ 1% |51 FLOCK SPACE BERMSSOLE onE
= _ . WANG 'mm#‘mﬁ‘:ﬂ'mmw NO.OF SCOOTER | MO.OF CYOLE | g i i ': ' 2 8. EXISTING RESIDENTIAL FLOOR SPACE -
5 : : : -‘
o §i= _ o : - - ‘ L] MM ! WG4 (B0 to 150 sqmi2-2-2] 79 || 158 | 158 158 10 4 4 5 10, PROPOSED RESIDENTIAL FLOOR SPACE| 37,803.32
w 0 | oa=-13, - | PRAGE AREA ST N 1150 3-2-2
g . 0% _PARKIN RAGE AREA ST 8q.m.above 2 & 4 4 5 4 4 5 11. TOTALRESIDENTIAL FSI&FLOORSPACE] -~
| _ - W . : : 3 A5 ’ ] '_ ) ' wic-p 150 1o 150 som) 2-2-20- 79 158 158 158 12 4 4 5 ' =i
12, 4 , L _ ; | [ QPEMISPACE ~2 A -_ PERMISSIBLE COVERAGE 50% OF 19748.10 sq.m.  }150 sqem.cbove | 3-2-2] 2 | s pi A T3 Y 7 g 12. PROPOSED COMMERCIAL FLOOR SPACE]  1175.17
S I= - : e _ - 90sq. ¢ 2 9B74.05 sa.m. WING-C {80 to 150 2-2-21 101 202 202 202 14 4 | 4 5
3y &
| g P;-.,‘T}POSED GR.COVERAGE(BASEMENT 1 =) WING-D mm = = = — ?......,.1‘5 4 a 5 14. TOTALCOMM. + RESL FSi 38,978.4%
| Z 8 14 : : o : ; sgmy 2~2~ ; |17 4 4 5 .
. : - | b | i _ _ . . | _ . g | 7229.17+19849.36 = 9178.53 sq.m. VST | 5% T | = = : 2 15. Pmssum_stmm 1214
= § [ . Sictag , ' & = _ . | TomAL % 724 x 1250 1039 x 2.00 | 685 x 1.00 19 4 4 . 16. PROPOSED TENEMENT 328
¥ - N . 3 & - : . _ ' ’ R AREA CALCULA - TOTAL proposed orso 09 x 12.50 | 1050 x 2.00 | 691 x 1.00 21 2 2 5 ‘ ; o s 1 (S e :
: = BALCONY §° MENT TOTAL 111138250 2100 691.00 | [TOTAL | &1 | 81 101] 66 15. PROPOSED COVERAGE 2927.75
£ : TOTAL area 14,153.50 SQ.M 329 “ ' PARKING STATEMENT
_ : | / . | PERMISSIBLE BALCONY =B/UP AREAX0.15 SECOND: FLOOR B/OP AREA - 56875 sqm , | | ‘ i Cor. ScooterGycle
- ; ‘ o _ ; o TERRACE CALCULATION 18. PARKING REQUIRED BY RULES | 724 | 1030 635
A = A _ p /O SN PERMISSIBLE BALCONY = ADD 2nd FLOOR TERRACE AREA = 12525 sq.m. AREA LA 15, PARSERE PR e ey e g
7 ‘ : 38078.49 x 0.15 = 5846.78 sq.m. ADD 3 rd FLOOR TERRACE AREA = B86.82 sq.m. FLOORS | WING-A | WING-B | WING-C | WING-D | TOTAL LEGEND —
PROPOSED BALCONY =5476.48 sq.m. TOTAL = 780.82 sq.m. Sl _ 0
- iy 1st.Floor | 125.25 | 12825 | 122.76 | 122.04 | 49540 e s o o g W Sty
- ’ = ] 64 .m. : Showm R Be Reloined Holchod
BLDG —- A & B (780.82 x 2)= 1561.64 sa.m. 5 mo oo 120.02 | 120.02 | 134.39 | 122.14 | 496.57 Oroinoge Shows Red Dotied Exeting To S Demokehad Yelos
WING-2 81 35 54675 LTS BLDG - C 15 o £6.62 £6/82 88.59 | 122.14 | 384.37 SPECIFICATIONS :-
~A& Bl x5 x 1 - 5. : ; . :
, _ SECOND FLOOR B/UP AREA = 406.94 sq.m. 4 th, Floor 82.86 82,86 69.47 122.114 357.33 FOURDATION UP YO HARD STRATA, RC.C. FRAMED
WING-B 81 x 5 x 135 = 54675 LTS, : o : STRUCTURES, EXTERNAL & INTERNAL WALLS ARE
Gk 5« B i e ADD 2nd FLOOR TERRACE AREA = 13439 sq.m. |oth.Floor | 86.82 | 8682 | 88.59 | 122.04 | 384.37 | 0.15 THK., EXTERNAL SAND FACED PLASTER &
2 WING~D 1027/6=171x70" = 11870 LIS ADD 3 rd FLOOR TERRACE AREA = 8859 sq.m. |oth Floor 82.86 8286 | 6947 122.34 | 357.33 WIERNAL NEERU FIMSHED PLASTER, MM THE
y % & 66 % B x 135 =~ 44550 LTS ' TOTAL L £59.92 _sim 7 th. Floor 86.82 . 86,82 8&.59 122.34 384.37 FLOORMNG, GLAZED TILES IN W.C, BATH & TOLET,
sk TOTAL OfH TANKICAP. = 2,33,050 LTS. | Bth. Floor | 135.99 | 152.33 | 119.29 | 122.14 | 529.75 RCLC. SLAB ROOFING.
4 5 2 i ':.' 1._‘: 1 Z )
B | BLDG - D “e14 sam. foth Floor | 86.82 | 86/82 | 8859 | 25.89 | 287.82 , DESCRIPTION OF PROPOSAL & PROPERTY
i G W. TANK CAP. 2,33,050x1.5 = R .
= I e e TR S TOTAL GR, COVERAGE 252770 sam.  [10th. Foor | 9938 | sal3a | 6047 26623 ~ [PmoposED 1a¥ ouT oF BUmDING oN s
'* R ey REQUIRED TOTAL U.G W. TANK CAP = 3.93.000 LIS , 11th, Floor | 137.88 | 137.88 | 88.59 , 364.35 - [NO.873(pt),375,378,377(pt),378(pt), S NO.
: L S e S i | 12th Floor | 99.38 | 37|80 | 69.47 206.65 194/3A AT DEANKAWADLSATARA ROAD.PUNE
FIRE OMWT WING C = 20,000 13 th. Fioor | 86.82 86/82 | 88.59 262.23 . FOR M/S MAHANAGAR REALTY
H ;?Tilom WING D _= 82;%){:(})00 14 th. Floor 99.38 9938 69.47 268.23 NAME OF THE OWNER SIGNATURE OF THE OWNER
ru_ . by *
i OHWT - 80,000 | . |15th.Floor | 86.82 | 8682 | 88.59 262.23 {0 Bharat Nogerfi Bworan Sk
o ; : 16 th. Floor 99.38 99.38 69.47 268.23 . {M/S Mehanagor Reality € '
T g 17th. Floor | 137.88 | 137.88 | 8859 364.35 | | i
. ¢ 18 th. Floor GHLiZE L Ty 69.47 206.65 SUFFIX DATE- | REVISION
' % < !’ 19 th. Floor 0.00 0.00 88.55 88.59 4
! = = : r : - -
Skl § 21st. Floor |  0.00 0.00 88.59 88.59 il
{ S liEag g |
| r( - TOTAL 1840.56 | 1733.74 | 181& 17 | 1002/71 | 6395.11
AN [} /( ) F S 1 AREA STATEMENT I: - -
! o .‘fa:xf'- _% ] |
i 7 f,;;,;s:g'*?a quﬁ B/UP AREA CALCULATION PROPOSED BALCONY AREA e ) STAIRCASE AREA ; RRE STAIRCASE AREA PASSAGE AREA TOILET AREA, | I LOBBY WING D LEFT AREA
';,:;:;,A P FLOORS | WING-A | WING-B | WING.C | WING-D | TOTAL | WING-A | WANG 6 | WING-C | WING-D | TOTAL |WING-A | WINGB | WING-C | WING-D | TOTAL | WiNG-A | Wille-D | WING-C | WING.D | TOTAL | WING-A | WING.D | WING.C | WING.D | TOTAL BANG-A | WING-E | WING-C |WiNG-D | TOTAL|  WING-D | WING-A | WING-S | WING-C |WING - D] TOTAL
3 e N 2> ' : Ground Fl. 173618 | 73614 '. TR 3201 | 3201 | | . ' ‘ | 3898 Bs0.00
8T L) g Stilt floor 80.62| 265.29 346.01 =¥ | g/ ' ] |
!,:_-,‘ 2 e =7 Mezzanine I .| 439.03 | 439.03 ' _ ’ ' i 1
g % PLad Fa 1st. Floor | 535.09 | 330.34 | 72814 | 2128.66 | 8046 | B046 | 47.13 | %0.36 | 298.47 49 | 18.49 | 1845 5543 | 19.15 | 19.15 | 18.27 | 252 | 8177 | 89.69 | 89.69 | 99.86 279.24 | 294 : [ | 588 1. 1812 | 3912 | 13.82 | 2875 |8081| |
NS / : 2nd. Fioor_§ 568.72 | 406.94 | 72814 | 227252 | 8766 | 87.66 | 60.06 | 3036 | 325.74 45 | 1248 | 1845 5543 | 19.35 | 19.35 | 1827 | 252 | 8177 | 89.69 | 8969 | 99.86 12m28 | 294 | 588 . .
. Pl Pem— —43 Q. - <f W dﬂe} 3rd. floor | - 568.72 | 40694 | 728.14 | 237252 | B7.66 | B7.66 | ©0.06 | 9036 | 325.74 1849 | 1849 | 1845 .| 5543 | 1935 | 1935 | 1837 | 252 | 8177 | #9.69 | 8965 | 99.86 | . | 279.24 | 294 | 5.88 AR M kD
i N N e M.H. 4th Foor | 568, 568.72 | 406.9¢ 227252 | 87.66 | 87.66 | 60.06 | 90.35 | 32574 | 1z49 | 1849 | 18.45 55.43 | 19.15 | 1995 | 1827 | 252 | 817/ | 89.69 | 89.69 | 99.86 {21928 1 294 5,88 =t SUSARAR TERRACE, GFF. G.FOPUN-~617001.
| 8 1 e s I | ; ﬁ _ Sth, Floor | S6R72 | 535.08 | 406.94 4 728.14 | 223889 | 87.66 | 80.46 | 60.06 | %0.36 | 31854 | 1845 | 1840 | 1545 | | 5643 | 1915 | 3935 | 1827 | 252 | 8177 | 8969 | #9.69 | 99.86 | 27.24f1 294 5.88 i o T R '
| 18390 >~ i NéFGRMER ; O o . {6th Fioor | | 535.00 | ¢ m:ﬁ 223889 | B7.66b | 80.65 | 8006 ; %036 | 31854 49 | 1849 | 1845 3543 | 1915 | 3845 | 1837 | 252 | 8477 | 8969 | 8960 | 99.85 27924 | 294 5.88 da¢ CONTERTS (i
94?5000 R TN & GTATION ' sl e 7th. Floor ; S6B.72 | 535.08 § 406, 14 | 2238.88 | B7.68 | 80.456 | 60.06 06 | 9036 | 3i8.:4 13@ 1849 | 1845 - 5543 {9935 | 1015 | 1827 | 252 | 8177 | 8969 | 806 | 9086 | 27924 | 294 5.88| : i i R .
5 A W SWITCHING - _ N S : ~ {8th.Foor | 49215 | 47216 | 1902.80 | €395 | 6395 | 47.19 | 9036 | 26545 | 1349 | 1845 | 18.45 5543 | 4915 | 3935 | 182y | 252 | 8177 | 8505 | @ | 5o | 26996 | 294 L[] ses - 1 1] PaM.C. SUBMISSION DRAWING
e ¢ } ' /d : DETAILS Sth. Floor | S6B.72 | 568.72 | | 181390 | 87.66 | 87.66 | €0.06 | 204 | 25578 | 1249 | 1849 | 1845 5543 | 19.35 | 19.15 | 9827 | 252 | 8177 | 969 | 8969 | 99.86 279,26 | 294 5.88 o F.SUSTATEMENT.FLOOR PLANAREA
b TDR DETA ' _ - {10th. Floor | 568.72 | 568.72 | « 354438 | 87.66 | 87.66 | 60.06 | 23538 | a9 | 1849 | 1845 5543 | #0315 | 1815 | 1827 5657 | 8969 | ®9.69 | 99.85 | 27924 | 294 5.88 Sl e CALEUL ATIONS BEBE § st
& 0 ¥ & | DRC NO. TYPE |AREA SQ.M. ‘ 1th. Floor | 58872 | S68.72 1154838 | 8766 | 87.66 | 60.06 23538 | 3649 | 1849 | 1845 5543 | 1915 | 195 | 1827 | { 5657 | 8969 | 80.69 | 99.36 127924 | 294 1 sgal ot -+ ﬂ e
= 8 B 4033 SLUM 2666.00 {TDR UTILISATION VIDE NO. ZONE/3/114, | {12th.Floor | “73.12 | 523.12 137638 | 8046 | 80.856 4713 § | 20811 | 1843 | 1849 | 1845 5543 ] 19.35 . 38.15 | 18.27 1756.57 | 8608 | 86cx | 99.85 | 272.02 | 294 5.88 ‘1 MORTH DRG.NO SCALE
o 4005 SLUM.. 121,06 DI 17/7/2013 _ 13th Floor | 568.72 | 568.72 156438 | 87.66 | 87.66 | €0.06 23538 | 1845 | 1849 | 18.45 5543 | 1915 | 19.5 | 1827 56.57 | 89.69 | 8969 | 99.86 219.24 | 294 5.88 —— :
L YRR e 1057 16 TTOR UTILISATION VIDE NO. 7ONE/1 7164] |Mth.Floor | 568.72 | S568.72 1544.38 | 87.66 | 87.66 | 60.06 235,38 | 1349 | 18.49 | 1845 5543 | 19.15 | 19.15 | 1827 56.57 | 89.60 | 89.69 | 99.86 279.24 | 294 i 5.88 i
il ¢ 43.. AN 725 84 : Y. 21/11/2010 ' 15th. Floor | 568.72 | S68.72 1584.38 | 8766 | 87.66 | 0OO6 | 23538 | 1849 | 1849 | 1845 [ 5543 | 19.15 | 19.15 | 1827 56.57 | 8969 | ss.se | 99.86 27924 | 294 5.88 ; AS SHOWN
| SCALE 1 : 400 ng -AM%NI:[Y :;032’78 = unusmm;\! V‘Dg 0T s 16 th. Floor | 568.72 | 568.72 ; 1564432 | BI6&E | BIEE B0.06 23538 | 28.49 | 1849 | 18.45 5543 | 1035 | 19.15 | 1827 56.57 | 8969 | R9.69 | 99.86 279.24 | 294 l 5.88 ;
OUT OF BUILDINGS 5064 ' ‘ ey 17 th, Floor | 568.72 | S568.72 | #06.94 1584.38 | 86 | 8766 | B0.05 23538 | 18.49 | 1849 | 18.45 55.43 | 19.15 | 19.15 | 18.27 56.57 | #9.69 | Bo.g9 | 99.86 2719.24 | 294 T 5.88 . i ' g
MX——-——-————-B—&— o s AMINITY | i 18th Foor | 523.12 | 523.12 | 330.3¢ 1376.5¢ | 8046 | 8046 | 47.15 208.11 | 1849 | 1849 | 1845 55.43 | 1915 | 1915 | 18.27 56.57 | 89.69 | 89.69 | 99.86 279.24 | 2.94 5.88 ’ | oRN.BY -\ g 1| o o
2162 MN:-W joo TOR UTILISATION VIDE NO. 870, 19 th, Fioor | 563.33 | 66333 | 406.94 1733.60 | 87.66 | 87.66 | 60.06 23538 | 3849 | 1849 | 18.45 55.43 | 1835 | 10.35 | 1827 56.57 | 89.69 | 8569 | 90.86 279.24 | 2.94 I 5.88 . i A2 .alaﬁﬂ _.
Rics ol L DY, 18/11/2017 20th. Fioor | 519.55 | 51955 | 40684 | 1446.04 | 8046 | 80.46 | 60.06 22098 { 34.03 | 34.03 | 18.45 8651 | 1835 | 1015 | 18.27 56.57 | 89.6% | 89.59 | 99.86 27924 | 294 588 : R i s B S
_ 5164 AMINITY 1800 . 21st. Foor | 463.66 | 463.86 | 406.9¢ 133426 | 7182 | 7182 | 60.06 20370 { 3403 | 34.03 | 18.45 86.51 ! 1915 | 19.15 | 1827 56.57 | 5.0 | 7248 | 99.88 250.82 | 2.34 5.88 i 1=
1 5165 | AMINITY]  2082.08 . | - i T | ' | 2
‘. | _ B 1743;0932 : [ToTAL | 11652.78 | 11776.61 | 8230.34 | 726981 | 38976.49| 177251 | 175091 | 1209.78 | 743.28 | 547648 | 41937 | 419.37 | 387.45 | 32.01 | 1258.20| 402.15 | 402.15 | 383,67 | 2268 | 1a14.77) 186103 | isenos | 2097.05| 0 seeiz] eive 1 eidh 3306 |162.44]  210.00 1902 | 1912 | 1382 | 2875 |@081| | REMARKS
", e : | 1 o
[ J
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Al ( - | __ STAMP OF APPROVALS. -===xd f
: -' o ol SO S
) ]% I Wmmunuuunﬂmw*ﬁ & ) I »,"-:t':'l i o -
__‘.. y e i ¥ lm‘mﬂlﬂnu'-aauucﬁmmot.aaﬁhuoullno PEBRNAIEY G i ‘ i
— AREA DETAILS FOR ENVIRONMENTAL CLEARANCE b L gl [
- ® 4 ¢ B omo H}«%& e
—— S.No Description Arez |n (Sq.m) 1; 0.50 x 201‘10 = ?7528 i 182; ;B 'q 1065 mmwmi‘ %&Wﬁ A E
- 1 Fsi ] 2) 0.50 x 204,61 x 17.88 = 2% 8g.m, | o4 L ‘
j ' ! it m
i - 20w, e B/ AREA CALCITATION . 8}|FAR EXISTING X 3) 0.50 x 210.05 x 11.94 = 1307.73 8q.m. l R T TR ) b . foyeer (e am )
: o i 4S) 5 5683 = 112500 eqm, : . B 50795,42 ' _ SCALE w 13100 frawe e € AT =
TARA ROAD. & O CRHEEN e e b)[Previously Approved F A | ' o B . : b
60,00 MW.PUNE SA '% " e S B " ¢)[Proposed P Line Arga Tl O GoaEnSiadar = 351ERE SECTION. SCALE 1:140 SECTION THROUGH . i, |L
TR i a0 (m.:mnm 126000 s, __{Total F.AR. (Previcusly epproved +Existing +Propsed) 825512 5) 0.50 » 221,33 x 14,45 = 1589.11 eq.m. T . G.WATER TANK i A: AREA STATEREIC SO
B CFF EX - 8 ' 2|Previously spproved / Proposed on FSl Area S 6) 050 % 214.94 x 11,46 = 1231,61 sqm. . | o JAREA;} Al |
e $ 1) 0.50 x 4093 & 1496 m J8779 eam. a){proposed balcony area ; : ' ‘ '
61.05 - D 6 cnin x v 1 s e oo, o 7)) 0.50 x 20911 x 36,72 = 3830.26 sq.m. f (Minlmurm grea of 8,b,¢, to be consldered) a0
# - FhA0 ' : | -
; e 'S o o i t)|proposed Passage area g ) 0.50 x 199.54 x 43.23 = 4313,05 sq.m. ! ; ._8) As per ownership documant (7/12,CTS extract) £5040.00
P ol A O .4 ) ) : . _ ) ; ;s ¥
: —,;i \\\ ? Gt UNDER R /\N | /'_,,., \ S TOTAL OPEN SPASE AREA (142w 278040 aqm, :; g:zg::zg i:t:r?c:;iﬂea 0 ) .0.50 x 183.84 x 21.38 = 196311 sq.m. % b i b) a; per measurement sheat :
f \ pis 00 SQM. 7 N w ' . ) [Proposed Lift 0 10)0.50 x 61,12 x 26.20 = B00.87 eq.m. e , 5188 per tEe =
, " 1125. - AW 1 - - OPEN_SPACE -2 B CPENE | ' 2. DEDUCTIONS FOR |
) e : 2, A o g)|Proposed OHWT | : : 11)0.50 % 54,80 x 24.66= 678,70 8q.m. \______ | d Road widening Ares Bervios Road ]
\ B -~ W\ ARR ' N h)|Propesed Lift machine room | 190.44] h (8) Proposed Rea ng Area
-5 - «
a§ o\ T AN A SCALE 1:1000 J)[Proposed Riefuge Ares 385.48] 13)0.50 x £6.84 x 53,85 = 234251 sq.m. (b) Any D.P Reservation area o.gg
: ‘\\ L : t § . le:‘ Sacuritv?:!n; Entrance gate e :gl 14)0.50 x 83.57 x 23.4505= 970.88 gq.m. T (Total a+h) :“260900
»5.0m wide gate om wide gots o Basement Parking ! __ 364 160.16 sc.m. 3. Balanes Area o _ _
"'Z R/W LINEU, * m}|Pedium cavered Parking 114«?.25 15) o.so_x £8.00 x = i Q | & Amenlly Epass i esphoabie] 6.00
47} ; l r n) Substation 1 11;;’-;; TOTAL PLOT AREA = 23734:00. sq.m. ™) Fegiod 0.00
‘ Pt S p)[U.GW.T : : |
i » . = ok E 4 ; ! 3 enﬁ 2 ,ffﬂn ! O‘ﬁn
-] L 2 oo GPEN SPACE =1 . .. / q)lS.T.p 244.72 % (b) Adjustmert of 2(b}, if any
0 PRI 5157 8 . (c) Balaince Proposed - 0.00
8 k= § < . AREA = 1950.00 sQ.M. 0 A 1[O.W.C 9 o/ "22609.00
§ oo ) 52,00 ; g N handed over ta PMC)¢ 5)| TRANSFORMER & D,G Set 1344 ‘ o 5. Net Piot Area (34 () 2609.00
gl : : o ango LR i H e henee BT TOTALNON FSI AREA 32522.76) 6. Rcreationsl Open epace (If applicable)
o & (~feiiy2.00-F = M TR };»"‘ Total Built Up Aren 115073.96 _1 (&) Fegulred | 0.00
W S [ [ 5 ot ——10,00—] e LA ' (b) Proposed - 0.00
E et - k ! §N0.29 ! 7. Intemal Roed area 0.00
s WING -1 » ] | . 8. Plotabls area (iF APPLICAELE) - | 0.00
- . B+G4+M45P428 R floors - \ ' LOCATION FLAN ; 9. Bulit up area with re’srenca to Beele F.S.1, 24869.90
o] BLDG.HT = 9§90.83 M o \ [ Boas }“W 3 {28 par front road width (No. Sxbasls FSJ) Fel =1.1 x 22600.00 .
- TENAMENTS 208 — ! \“ o _ ;f | _| 10. Addition of FSI en payment of pramium
onis " ey i - e A e | ) ’ , (a)Meximum permissible premiura
= Rr= - AN ¢ PARKING STATEMENT (ALREADY SANCTIGNED) - —AENEMENTS il based on roed vidin / TOD Zone. (23,734.00 X 0.5) 14,867.00
|._.: erct e i i ® i Hﬂﬁf‘ m}- - yl G"'” B e
- o - e ,m.--\ gt ! ‘\v w!&-\ sl il i) WOOF CAR | OAF So00TR :uo.os - : . . ma e o wn: (b) Proposad FS! an payment of prermium. 0.50 6143.00
- 4= g T b ¥os (B0t 180 sam 2-2-2) 73 | 183 15 123 |GROUND |~ = = 11. In-sltu FS1/ TDR Ioeding 0.00
] s ¢ \ | e e 130 ecmmgbove | 5-2-21 2 g s % - ' (@lresitu erea againat O.P, road [2.0 X 6r, No, 2 (e)] T eny = 1125 X2 2250.00
i e MPOUND WaLL >N op |20.00 150 el 2-2=2] 75 ) {ed 158 163 5 7 4 3 I .
] h 3 N 1130 eamebov | 322 o 8 4 4 3 7 y 5 ' (D)in-tltu aree egainst Amenity Saaca If handed over 0.00
- % & 2 _ _ BY PLAN [G-C 189 to 180 ag, lgn :‘:_‘ my 2-2-21 101 ~E2 8 202 p % 7 % 8 [2:00 0r1.85 x St. No. 4 (b)and for(6)],
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: Mrs. Bhagyashree A\. Surve Clerk "
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Mrs. S. D. Nerkar ‘Section Officer:
Mrs. M. S, Ganji Section Officer:
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* iyl

Assistant Section Officer
Certified Copy Branch
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IN THE HIGH COURT OF JUDICATURE AT BOMBAY
CIVIL APPELLATE JURISDICTION

WRIT PETTTION NO.6350 OF 2023

1. Ganga Ishanya Co-op. Housing Society Ltd., Pune
2. Ganga Ishanya C Building Co-op. Hsg. Soc. Lid., Pune | .. Petitioners
Versus
1. Pune Municipal Corporation, Pune
2. The Municipal Commissioner,
Pune Municipal Corporation, Pune
. The City Engineer Zone No.5,

W

I
|
!
]
Pune Municipal Corporation, Pune ]
4. The Dy. City Engineer Zone No.5, }
Pune Municipal Corporation, Pune {
5. Mahanagar Realty Office. Pune |
Through its partners, i
5A. Subhash Sitaram Goel I
5B. Rahul Sureshchandra Garg |
5C. Rohit Sureshchandra Garg * |
5D. Aditya Purushotiam Lohiya |
SE. Bharat Mithalal Nagori I
5F. Swarnasingh Gyansingh Sohal s i
5G. Eisha Structure Ltd. ] _
' 5H. Anurag Subhash Goel | .. Respondents \\. |

Mr. A.V. Anturkar. Sr. Advocate, with Mr. Shubhain H. Misar, for the Petitioners.
Mr. Rajdeep S. Khadapkar for Respondent Nos.115 4. '
Mr. G.S. Godbole, Sr. Advocate, with Mr. Anuj Desal, ifby Mr. Pankaj Das, for
Respondent No.5. '

£

CORAM . SUNIL B. SHUKRE & RN. LADDHA, Jj

DATE . 8™ JUNE 2023.

/3
3-WP-6350-7023 doc
Dixit :
::: Uploaded on - 09/06/2023 o Cawnlosded on - 03/07/2023 15:27:15 :::CMIS-CC
11 CERTIFIED TO BE TRUE AND CORRECT COPY OF i HE ORIGINAL SIGNED JUDGMENT/ORDER.
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ORAL JUDGMENT . { Per Sunii B. Shukre, J. }

1. RULE. Rule is mad'e._ returnable fort_hw_i_th. Heara finally, by consent of
learned Senior Advocate for the petitioners. learned counsel for respondent

nos.1 to 4 and learned Senior Advocate for respondent no.5.

2. it appears that not only the representations dated 30™ December 2022
and 12" lanuary 2023 made by the petitioners are pending for consideration
and decision of respondent no.2-Municipal Conmmissioner, even the
representations dated 2™ May 2022. 30" December 2022 and 9" January 2023
are pending consideration and decision - of the learned. Muricipal

Commissioner.

3 We are of the view that purpose of this petition, for the present, shall
stand served by issuing necessary directions for taking appropriate decision on
these representations by respondent no.2. Accordingly, we pass the following

order .-

(1) Petition is partly-allowed.
N /_";(‘_n"i' Respondent no.Z-Municipal Commissioner is directed to
decide the representations dated 3(5““Deceniber 2022 and
12" january 2023 filed by the petitioners and é.lﬁd" the
representations dated dated 2™ May 2022, 30" December

2022 and 9" january 2023 filed by respondent no.5, in

2{3
7 5-WP-6350-2023.doc AN
Dixit A ;

11: Uploaded o - 09/06/20623 it Downloaded on \35_3/0743023-—1522}':15 NCOMIS-CC
11 CERTIFIED TO BE TRUE AND CORRECT COPY OF THE ORIGINAL SIGNED JUDGMENT/ORDER,
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(V)
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accordance with law, as - 'expeci%;ci01.1sly Cas possible,
preferably within  three weeks from the date of
appearance of the petitioners and re.'_spondent 10.5 before
respondent no.2-Municipal COmmiss-ionemr._ e
Liberty is granted to the petitioners as also to the
respondent no.3 to submit their respective notes of
argunments before respondet” no.Z-Municipai
Commissioner. \»’hiie exchanging them with each other.
Parties shall ‘appear before respondent nc.2-Municipal
Commiissioner on 19" Jjune 2023 at 1 IOO am

It is made clear that only the petitioners and respondent
no.5 or their authori%d representatives are permitted to

appear before respondent no.2-Municipal Commissioner.

All contentions are kept open. . '

S4r. , Sr-

[ RN. LADDHA. J. ] [ SUNIL B. SHUKRE, J. |

TRUE COPY

JR—
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" High Court, Appellate Side
Bombay 400 032
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By Nilesh  2023.11.29 13;13



t

| finn e ovte €’ colly,
o,

Poreserad by Tunle Comora” 202508 31 15:20 L AR AR 4 Fodian by Tl Gampen 202308 511000
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NYA CO-OP HOUSING SOCIETY LTD.

2 e s GANGA HA
tsrhanya
Reg. No. PNA/PNA(4)HSG/(TC)/19439/2018-2019 (Date : 16-02-2019)
pate | 902)202.4
70,

Chief Fire Officer,
Pune Municipal Corporation

Pune.

Subieri:- Non working of Fire Fighting System.

zef. our letters dated 15/4/2023, 19/7/2023,28/8/2023 repeat from §AS Soiutions daiad-
¥5/02/2024,

Respected sir,

Mease refer above correspondence regarding nor functioning ¢f fire fighting system. tispite
uf your letters dated-06/01/2022 & 15/02/2023 directing the Promoter to repair the syster
+nd to give demo to flat holders however niothing has been detie by the Promoter. We have
raken fire audit report datew 05/02/2024 from independent ageéncy M.S. Solutions which
shows that the system ¥ not working condition and they tave suggested no o
repair/rectification required to be doe to start the system.

in view of the situation we hereby calls upon you to take action against the Promoter for
starting the system within & «‘ays from today failing which we st all have o altsrnative but
to get the system repaired since we cannot take risk of any mis! ag te be happen.

é&rﬂf‘%‘*‘ Sl |
| .
e wm)’g ez 'E:,*'W*?}' %3 L\J/{ )‘7 ﬂ/
. _‘__‘:_ "").

S ¢

Gangn st znya Co.0p. Hsg. Soc. Lid,

ol
Loy iyl
3 =5 @1‘1“"5

) e, T

Tnctosed:

Report dated-05/02/2024
By MS Solutions

cC. CQ‘\'vt = "\"a; Mo

pMe.
Bghnsiriaty
/YL%\Q/?Q B B .
T | exforen TR =T
iy T B e N
oy HEeT «i»(\@%-g"’

44|32

...... Ct e e oas metA ATE 278 ATFT 0 OTQ Duaa Cabara Daad Dhanlkowadi Prone 411043,
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ave '_‘e rnisive report i cliiges a data»&@ﬁ anatym of various fire. safety aspects,
mergency exits, fire ‘extinguisher placerients, smoke détectors, and pveral)

wmﬁan procedures. Additionally; the repo highlights any Fecommendations for

inproverénts and enhancements to further. strengthen our fire: safety Measures.

Sh ; %eiwa have any guestions or require further: cﬁafaf;cation_ﬁn ::mv aspet;t of the
ré _e e ss_e fe &I free to reach out. We are cofranitied £o mrkmg mﬂaboratmely to
valntein a secure and safe living envirofirnent: &W oll residents,
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Observations:

Ay mmp Rmm Need'to be operatiGnal in Auto. - t:-.grmmiyi«; és Aot Wofkmg

--'3!3 Fitg Alarm Syamm is_ﬁanwaperatima! for altthe. wi?! &3 Aa, -&,ét

3):As per the Nationg) Fire: F’fatec::g;o ALk Fire Al
CUTFant system Istalled In Conventional: w %
builgings

4} Fire Extinguisher not in well’ ah&%ﬁun’é
instaled inB wing and few of thy dke expire-d;r he&@d & rsef:i! o’ prlwi’tv

p;p:gx sre misgim; for all’ *£xtmgn§shw:

5) Actessories of Hase box kept on in duct » need to ohe‘ta. ohe check/opetate
perisdically and maintain in goodt' ndition same.

6.}_ A wing Bereciors are da m-age-'g;;;; aﬁw'?of&p}a m*

Note - inmternal Fire Sprifkler & Smoke Detectors / Héa}t Detectors Survey Is not done -wee
shared and guldea your representative how to visually inspect it.
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